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take other measures necessary and also make 
a statement in the House on these two 
incidents, 
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REFERENCE TO    THE    REPORTED 
UNSATISFACTORY SERVICE 

CONDITIONS OF    HOME GUARD 
PERSONNEL IN WEST BENGAL 

SHRI ARABINDA GHOSH (West 
Bengal); I want to draw the attention of the 
Home Minister through you to the deplorable 
conditions of service of Home Guards in West 
Bengal. As per the Central Government's 
Order No. 47/24/62)ERI dated 11-1-63 37,000 
Home Guards were appointed in the districts 
of West Bengal as voluntary force. All of 
them come from lower middle class families. 
They have taken this service as the only mode 
of living. Almost all of them earn their bread 
through homeguard duties, for which they are 
paid Rs. 12.32 on daily wage basis. Most of 
them are working for 5 years to 10 years 
without regular service as granted to Police 
force. The principle of equal pay for equal 
work is denied to them. As per the direction of 
the Government of India, the status of Home 
Guard jawans was equal to that of jawans of 
police and their duties were complementary to 
that of Police. Moreover, this service is not 
permanent. They perform responsible duties 
like controlling traffic, protecting vital Gov-
ernment installations, guarding Government 
properties, security of water supply, etc. On an 
average they are allotted  duties  for  five 
months  in  a 


